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with elfecl from !hc lst Apnl
1987.

(ii) The Petroleum and Natural Gas
(Amendment) Rules, 1991 pub-
lished in Notification No. G.S.R.
108(E) in Gazette of India
dated the 18th February, 1991.

[Placed in Library. See No. LT-208/91)

(2) A copy of the Nen-Pressure Stoves
(Quality Control) (Amendment) Order,
1991 (Hindi and English versions) pub-
lished in Notification No. G.S.R. 49(E) in
Gazette of India dated the 25th January,
1991 under sub-section (6) of section 3
of the Essential Commeditics Act, 1955.

[Placed in Library. See No. LT-209/91]

A copy of the Report (Hindi and Eng-
lish versions) of the Comptroller and
Auditor General of India—Union Govern-
ment—(No. 9 of 1990)—Commercial—
Gas Authority of India Limited—HBJ
Pipeline Project under article 151(1) of
the Constitution.

[Placed in Library. See No. LT-210/91]

Annual Administrative Report of and Re-
view on the working of the Punjab Electri-
city Board, Patiala for 1989-90, erc.

THE MINISTER OF STATE IN THE
MINISTRY OF POWER AND NON-
CONVENTIONAL ENERGY SOURCES
(SHRI KALP NATH RAI) : I beg to lay
on the Table—

(1) (i) A copy of the Annual Admi-
nistration Report (Hindi and
English versions) of the Punjab
State  Electricity Board, Patiala
for the year 1989-90 under sub-
section (1) of section 75 of the
Electricity (Supply) Act, 1948
read with clause (c) (iv) of the
Proclamation dated the 11th
May, 1987 issued by the Presl-
deat in relation to the State of
Punjab.
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(ii) A statement (Hindi and English
versions) of objectives of the
Annual Administration Report of
the Punjab State  Electricity
Board, Patiala, for the year
1989-90.

(iii) A copy of the Review (Hindi
and English versions) by the
Government on the working of
the Punjab State Electricity
Board, Patiala, for the year
1989-90.

(2) A statement (Hindi and English ver-
sions) showing reasons for delay in lay-
ing the papers mentioned at (1) above.

[Placed in Library. See No. LT-211;91]

Annual Report of and Review on the

working of the Singareni Collieries Com-

pany Limited, Kothagudem Collieries, jor
1989-90

THE MINISTER OF STATE IN THE
MINISTRY OF COAL (SHRI P. A.
SANGMA) : I beg to lay on the Table—

(1) A copy each of the following
papers (Hindi and English versions) under .
sub-section (1) of section 619A of the
Companies Act, 1956 '—

(i) Review by the Government on the
working of the Singareni Col-
lieries Company Limited, Kotha-
gudem  Collieries, for the year
1989-90.

(ii) Annual Report of the Singareni
Collieries Company Limited,
Kothagudem Collieries, for the
year 1989-90 along with Audited
Accounts and comments of the
Comptroller and Auditor Gene-
ral thereon

(2) A statement (Hindi and English
versions) showing reasons for delay in
laying the papers mentioned at (1) above.

[Placed in Library. See No. LT-212/91]



